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of Bonug Ordinance
[Shri D. Sanjivayya]

the Note of Dissent, and hence this
Bill is going to harm the workers.

1 agree that certain portions of the
Bill like payment of 4 per cent bonus
may do good to some classes of
waorkers.

Mr. Speaker: Merits cannot be gonc
into at this stage.

Shri S. M. Banerjee: I oppose the
Bill, and request the hon. Minister to
withdraw it. I suggest that the Bill
should be sent out for eliciting public
opinion,

13 hrs.

Mr. Speaker: Has the Minister got
anything to say?

Bhri D. Sanjivayya: No, Sir.
Mr. Speaker: The question is:

“That leave be grunted to intro-
duce g Bill 1o provide for the pay-
ment of bonus to persons emp-
loyed in certain establishments and
for matters connected therewith."

The motion was adopted.

Shri D. Sanjivayya: Sir, I introduce
the Bill.

13.01 hrs

STATEMENT RE: PAYMENT OF
30NUS ORDINANCE

The Minlster of Labour and Employ -
ment (Skrl D. Sanjivayya): Sir, 1 beg
to lay on the Table a copy of the ex-
planatory statement giving reasons for
immediate legislation by the Payment
of Bonus Ordinance, 1885, as requircd
under rule 71 (1) of the Rules of Pro-
cedure and Conduet of Business in
Lok Sabha.
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13.02 hrs.

MOTION RE: INDO-PAKISTAN AG-
REEMENT ON GUJARAT—
WEST PAKISTAN
Mr, Speaker: The Prime Minjster

Shri U, M. Trivedi (Mandsaur): On
4 point of order, . . .

Shri Hem Barua (Gauhati}:
Sir, . . ..
Mr. Speaker: Even before the

Prime Minister has moved the mo-
tion?
The Prime Minister,

The Prime Minister and Minister of
Atomic Energy (Shri Lal Bahader
Shastri): Sir, I beg to move . . .
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Shri Lal Bahadur Shastri: Sir, [
beg to move:

ey

“That the statement laid on the
Table of the House by me on the
16th August, 1965, on the Indo-
Pakistan Agreement of June 1965
relating to Gujarat-West Pakistan
border be taken into considera-
tion.”
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Shri U. M. Trivedi: My point of
order is this.



